FORM LD-29

REQUEST FOR REVIEW OF DECISION OF APPELLATE BOARD TO PERMIT USE OF
REGISTERED LAYOUT-DESIGN -

[section 51(3) rule 72]

Layout-design No.

Ifwe! : registered proprietor of the layout-design hereby request for review
of the decision of the Appellate Board dated—— day of —— 20—— permitting use of aforesaid layout-design under
sub-section (1) of section 51, on the following grounds, namely :

Dated this day of 20—

To
The Layout-Design Appellate Board

1. Name and address as mentioned in the register.
2. Signature of the registered proprietor or his agent.



